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EIGHTEENTH  REPORT OF    THE 
PUBLIC ACCOUNTS COMMITTEE   

(1958-59) 

SHRI AMOLAKH CHAND (Uttar 
Pradesh): I beg to lay on the Table a copy of 
the Eighteenth Report of the Public Accounts 
Committee (1958-59) on the Appropriation 
Accounts (including Proforma Commercial 
Accounts) (Civil), 1955-56 and Audit Report, 
1957. 

REPORT OF THE JOINT COM-
MITTEE OF HOUSES ON THE 

ARMS BILL,   1958 
THE DEPUTY MINISTER OF HOME 

AFFAIRS (SHRIMATI VIOLET ALVA) : I beg to 
lay on the Table a copy of the Report of the 
Joint Committee of the Houses on the Bill to 
consolidate and amend the law relating to 
arms and ammunition. 

EVIDENCE      TENDERED      BEFORE 
THE JOINT COMMITTEE OF THE 

HOUSES  ON  THE  ARMS  BILL, 1958. 
SHRIMATI VIOLET ALVA: I beg to lay on 

the Table a copy of the evidence tendered 
before the Joint Committee on the Houses on 
the Arms Bill,  1958. 

REPORT  OF  THE  JOINT  COMMIT-
TEE OF THE HOUSES ON THE 

BANKING COMPANIES   (AMEND-
MENT)   BILL,   1959. 

DR. R. B. GOUR (Andhra Pradesh) : I beg 
to lay on the Table a copy of the Report of 
the Joint Committee of the Houses on the Bill 
further to amend the Banking Companies 
Act,  1959. 

EVIDENCE     TENDERED      BEFORE 
THE JOINT COMMITTEE OF THE 

HOUSES  ON THE BANKING 
COMPANIES   (AMENDMENT) BILL,  

1959. 
DR. R. B. GOUR: I beg to lay on Ihe   

Table   a   copy   of   the      evidence 

tendered before the Joint Committee of the 
Houses on the Banking Companies   
(Amendment)   Bill,   1959. 

 

MESSAGES  FROM  THE LOK SABHA 
I.   THE  DOWRY  PROHIBITION  BILL, 1959 

II. THE   INDIAN ELECTRICITY (AMENDMENT) 
BILL, 1959 


